58 Written dngwers
Representation from Trade Union
Orgatisation

2585. SHRI SHRI CHAND GOYAL
Wil the Minister of HOME AFFAIRS
pe pleased to state :

(a) whether Governoment have received
any representation from a trade union
organisation to take steps to restore nor-
malcy in Government offices ; and

(b) if so, the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a)
Government have received a number of
representations from different trade union
organisations on a number of issues con-
nected with the recent strike of Central
Government employees. Some of the
representations received also contained
suggestions to restore what they call
‘normalcy’ in Government offices.

(b) Government have taken all possi-
ble steps in this matter which have also
been indicated by the Home Minister while
intervening in the debate on the No
Confidence Motion in the Lok Sabha on
12th Novembor, 1968.

Payment of Overtime Allowance to
1 A.C. Emyloyees

2586. SHRI D. N. PATOPIA :
SHRI R. R. SINGH DEO :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to atate :

(a) whether it is.a fact that the over
time allowance paid to the employees of
the Indlan ‘Airlines Corporation has more
than doubled. in the last three years ;

(b) if so, the amount paid during . cach
of the last three years and the reasons for
the abnormal increase ; and

(c) the steps taken to:- cut down the
overtime bill ?

THE MINISTER OF TOURISM AND.
CIVIL AVIATION'(DR. KARAN SINGH):
(a) to (c). The amounts peid sz Overtime-
Allowances to the employees of the Indian
Alrlines during the last three years are as
follows :

.1965-66 1966-67 1967-68
" (Rupees in lakhs)
79.51 92.07 138.93
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Staff has to be detalled for overtime duty
due to exigencies of rervice and other
operational reasons. The Indian Airlines
are, however, conscious of the need to
bring down the overtime bill are actively
considering steps in that direction in con-
sultation with the'employees® Associations’
Unions. They have recently introduced
new Rules of Productivity, as a result of
which overtime expenditure is expected to
come down.
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M/s. Urban Improvemest Lud.,
New Delbi

2992. SHART HARDYAL DEVGUN :
Wil the Minfster of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that the Cent-
ral Government have given an under-
taking to get the affairs of M/s. Urban
lniprovement Ltd., Bew Delbi inovestigated”





